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Heard Mr. K.Sudhaskar Reddy, learned caursel for
the spmlicsnt snd Mr, K.Srinivesa Rae fer Mr%K.Siva Reddy,

legrreqd ceunsel far the respendents.
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2. The applicant in this CA is the ]ana lesser whese

lznd te the extanrt ef 0.32 cents ip Survey No 20=92 of Settipalle
\
Village was acQuired in award Ne.1/84 ateg 5-5-84 for establishmg

of Railway Carriage Repa@r Shep at Tirupathi}

3. This CA ig filed fer appcint&ng he£ in a suitable
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4. Ir the result, the fellewing éirec%iom is givent=-
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The applicernt may, if se adVised file a representatien

te R-2 fer grarting her appeimtment aOnlESt th@ land leecsers' quey
If such a representetier is received, R-2 shoulé élspase ef that

representatien irn accerdapce with rules expe§1tlous1y.
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Dated i The 17th_Sewtember 1996. | Jrilai e
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Copy to :

1. The Genaral Manager,
South Central Railway,
Railnilayam, ,
Secunderabad.

2. Tha Dsputy Chief Mecwanical Englneer,
Carriage Rgpair Shop,
Sathipalli Post,
Tirupathi,
Chittoor District.

3. One copy to fr.K.Sudhakar Reddy, Ad'ccate,
CAT,Hyderabad,.

L

4. Dne copy to Mr.K.Siva Reddy, 5C for RalluaysL
CAT ,Hyderabad. _

5, One copy tn_lerary,CAT,Hyderabad.
5. One duplicate copy.
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